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In view of the transfer o®Group-

OF

FICE ORDER No. 156/2025

———— LR N, 156/2025

Dated: 11" August, 2025

{(ii)) RTI Cell -

for necessary action in view of change in designation
‘/’iii) I'T Division - for uploading on the website under CPIO section and on the e-office dashboard

File No. HR-29/67/2021-HR-FSSAI (Computer No. 4017)
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22.06.2025, and as per the request received from Regufatory Compliance Division. the following
changes are made in the CPIOs/FAAs.
o Current
Be i, Units under New New Appeliate
Division e Curreat CPIO Appellate P
No. Division CPIO Authority Authority
Consumer | Sh. Ram Kumar Ms. Aprajita
Grievance {Verma, AD (Tech :
1 | RCD it S’; m"sb Ms. Sweety
. yiooce.  [Beéhera, Director
Licensing Uni¢ | SP- Akhilesh |Sh. Madan Mohan| Director
i Khantwal, DD
a) Est-1
b) Vig Unit :
2| HR | ¢) KRC and Sé' Akhgegh
Document | Khantwal. DD pra,
cell
2 - This issues with the approval of Competent Authority.
RN
(Ajay Rana)
Assistant Director
Concerned Officers




